
MINISTRY OF LAW AND JUSTICE
DEPARTMENT OF LEGAL AFFAIRS
LITIGA N HIGH COURT ECTION

REPORT ON THE WORKING LITIGATION (HC} SECTION
AND CAT (PB) DELHI SECTION

ORGANISATION CHART
LITIGATION {HC) SECTION

Branch Officer/lnchatge,
(Sh. Mohd. Muqeem, DLA)

Chamber No.444, Block '1, Sher
Shah Road, Delhi High Court,

New Delhi - 1'10003

PPS./P.S./PA to lnc rge

Assrstant Legal Adviser & DDO &
CPIO

(Sh. Brindaban, A.L.A,)
Chamber No 452, Block 1, Lawyers

Chamber, Delhi High Court,
New Delhi - 110003

Sh. NS Puria,
Accountant

Section - B

lVIs.Avnika Jindal,
Asstt. (Legal)
(on maternity leave)

Section - A

Sh.Raghvendra
Mishra,
Asstt.

Sh Sanjay Rohilla,
Sr. Court Clerk

Sh Raj Kumar,
Sr.Court Clerk

Sh. Balbir Rawat,
Court Clerk

Sh. Narendra
Kumar, Court Clerk

Sh Janardan Mahto,
Court Clerk

Sh. Rajesh Kumar,
MTS

Sh. Prakash Chand,
MTS

Sh. Naresh Kumar,
I\4TS

Sh. Uahesh Goyal
MTS

Sh. Pankaj
(Contractual)

Cont'd



, -2-

Function and Outies - Litiqation (HC) Section

The Litigation (HC) Section handles the Lfiigalion work in DelhiHigh Coun on behalf of all

th" Mi"i;i;;;;;;r"nts of covt' of lndra excepi ror Rarlways and Income Tax D€pa(ments'

irm"",-i"-Cir"|.s", "*nted 
by Assistant Legar Ad;iser/superintendent (L) and other statf, looks

aftel lhe Litigation work as followsi -

(a) The cases dealt with and contested in Delhi High Court are generally related to: '

Civil and Criminal Writ Petitions under Article 226 & 227 of lhe Constitution of

lndia,civillvlisc,ApplicationsDivisionBenchAppeals,companyApplications,
Execution Applications and Criminal Mis6'

(b) And the cases dealt with and contested in Courts other than Delhi High Court are

generally related tol -

National Consumer Dispute Redressal Commlssion lndustrial Tribunal-cum-

LabourCourt,NCLTN;LATUn-lawfulactrvrlres(PreventionTribunal)'Debt
Recovery Tribunal, Debt Recovery Appellant Tribunal' 

-lmmigration 
Appellate

Committee, Appellate Tribunal for Electricty' Central lnformation Commission'

District Consllmer Form' NGT etc

2 The Litigation work is dealt with by two Sections ' Lrtigation (HC) Sectron A' and'B'being

lro"r,""o-or'i""n,u"t Legal AdviserlS'roerintendent (L)' sectron'A'deals with the advance

""i"".-o"nJr,"s 
to the w.rt petitions. Letters patent Appeals (LPA), and l\4iscellaneous

t"ii"""'*o"i oi"n ,26 & 227 of the constitution of lndia including matterc of general natures'

i""ii".- 
"; 

0"" 
" 

*i 
^ 

the original Revisions etc and the Writ Petitions filed on behalf of the

i""" 
"t "*i^,n","n'ble 

D;lhi High Court' This Section also deals with in matters related to

other Courts/Tribunals as mentioned in para 1(b) above'

3. To conduct the Cenkal Govt' litigation in the Hon'bleDelhi Higi C^ourt' 
,on 

the panel of

union oi rnii" iieie is one nooitional s;licitor General of India (ASG)' 30 centlal Government

iir"ii"g c";*, (cGSc) 235 Senior counsel and 168 Govt Pleaders (GP)' For litigation in

,",'oi"i cre"n rr'iounat it'lor) there is one Senior ccsc and one Addihonal cGSc on the

panel. For ltlgaton ln Armed Forces Tribunal there is a panel of 40 Govemment Counsel

["",",,"n "f 
dcscs, S"nio, Counset and Centrat Government Counsel (CGC). ln matters of

,rbr" '.0"n"""" and also involving complicated questions of Law one of th^e Law Otfrcers

^.aaLl.Ah^rnFVGeneraloflndla/Sol|citorGeneraloflndia/AddltlonaISolicitorGeneraloflnd|a
#;:;;;- ;ffii;.-o.ii" o"'g ,n'int"in"u with the concerned Departments and counsel to

"-ai"ffi 
tn" int"r""t of Union of lndra (UOl) in the Hon'ble Delhi-High Court 

.The 
Deputv Legal

iauiieiuna ot"|. ori""rs keep a close watch over the progress of the cases at each stage.
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4 During the period from '1.1.2019 to 19.12.2019 Litigation (HC) Section has engaged Law
Officers and Govt. Counsel in 7468 cases to conduct the litigation in Delhi High Coull and 2204
cases pertaining to Armed Forces Tribunal. Section wise details of receipt of cases for the
calendar year 20'19 (tilldate) as follow:-

SECTION Cases received from
11112019 to 1911212019

A 6810
B

AFT Cell 2204

Total 9672

4. This Unit deals with the payment of professional fee bills ot ASG and Govt. Counsel held

on the panel of Union of lndia in Delhi High Court. This Spendang Unit was allocated budget of
Rs.g Crorc under the professional services head, for the financial year 2019-20. The tunds were
fully utrlized and approxlmately 7500 professional feo bills to the tune of Rs.g Crore were duly
processed and paid tothe concerned ASG and Govt Counsel during the period from 01/4/2019
to 1011212019. A proposal forrevisionofestimatestothetuneofRs.llCrorefor2019-20has
been submitted to the concerned authorities
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Details of CPIO & First ADDeI la Autho.itv
CAT (PB) Section. New Dethi
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Details of RTI & First Appeals recoived and disposed
du,inq the period from 0.t/01/2019 to ,t9/,lZ2O,t9

Details No. of RTI & First
Appeals recelved

No. oI RTI & First
peals disposed of

Rema*s

RTIs 14 14
First Appeais 6 6
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